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Review Application No.40/7 of 1994
in

O.A., N0.229 of 1993

SJuraj Prasad

V3,

Union of India

1. Union of India

2, Diyisional Railyay Hanagar-

3. The Assistant Traffic Supdet. ... Applicants

versus
Suraj Prasad .o Respondent,

Coram: Hon'ble Mr, Justice R.K,Varma,Vv.C,

Ordar

Hon'bla Mr, Justics ReK.Virma, yice hairman

This is an application for revisw filad by
the Union of India , N.c.Railway, Gorakhpur agaimt
the ordsr datad 17,12,93 passsd in 0,A.N0,229 of 1993,

The revisy application raisas contentions
as in apn:al and doss pot disclose any 3rror apparant
on face of tha record so as to justify intarferencs
in revizy jurisdiction, No other ground is raissd
Justifying kmuxakimg knuaking invo@ation of powsr of
rgview, The application is also &imz barrad by tims.

e, .

Accordingly the revizw application is
dismissed being without merit and time barred.

KRG W
(Justice R.K,yarma )
Vice chairman

23.1.95,




